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Luis Casacuberta Abril S/o Albeno Casacuberta, R/o I'rancese Carbonell.
54, 4, 08034, Barcelona, Spain.

-- Appellant/Complainant

Versus

1. Mis Castle Mundota. Through Partner Mr. Vikram Rathore. Address:
2 Karni Nagar, Queens Road. Vaishali Nagar. Jaipur. Rajasthan -302021.
and Village Mundota, Mundota Road, Tehsil Amer. Police Station Amer.
Jaipur, Rajasthan.303706

2. Mundota Fort and Palace, Through Director of Operations: Mr.
Digvijaya Singh. Address: Village Mundota. Mundota Road. Tchsil
Amer. Police Station Amer, Jaipur. Rajasthan - 303706

T g 3. Mr. Digvijaya Singh. Director of Operations, Address: Mundota [ort
/Z:” ﬂ : ‘\\ and Palace (a Unit of M/s Castle Mundota). Village Mundota. Mundot

;::. ,\Road‘ Tehsil Amer, Police Station Amer. Jaipur. Rajasthan

| :‘2' 4 Mr. Vikram Rathore. Partner, M/s Castle Mundota, Address: 2. Karm
7, Nagar. Queens Road, Vaishali Nagar, Jaipur, Rajasthan - 302021
---Respondents/Non Complainant
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"The celebrations were initially scheduled to be held in April

2020 (Two Thousand and Twenty), were thereafter postponed to
April 2021 (Two Thousand and Twenty-onc) and subsequently
cancelled in February 2021 (Two Thousand and Twenty-one) due to

the COVID-19 (COVID-Nmetun) pandcmlc related restrictions on
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social events ang restrictions on entry of forcigners into India.
Hence, there is Sameness of interest between the Complainant and
the various consumers on whose behalf this Complaint is being filed.
A list of the various consumers (hereinafter referred to as the
"Wedding Guests') on whose behalf this Complaint is being filed
along with the amounts paid by them to the Opposite Party No. 2
(Two) has been set out hereinbelow:"
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